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(b) and (c). Interception of lRegai mI-
grants along the International border in theSe 
States has States has' shown some In-
crease during tho last few months. Soclo-
economicandpolllicalcondilionsasalsothe 
porous nature of the border are the main 
reasons responsible for the influx of 
Bangladeshi nationals Into India. 

(d) and (e). The meaSures taken to 
prevent infiltration and to detect the illegal 
entrants. Include strengthening of the sur-
veillance of the border, construction of roads 
along the border and fencing in sensitive 
stretches, setting up of units of Police force 
in affected States adjoining Bangladesh 
border for detecting illegal migrants, advi~' 
ing the State Governments and Union Tor· 
ritory Administrations to enforce provisions 
of the Foroigners Act, 1946 and to launch a 
special drive to detect and deport illegal 
migrants. 

(f) and (g). Border Security Force is 
already deployed on Indo-Bangladesh bor-
der for checking Infinration. 

[English] 

Subsidy on Agrlcunurallnputs 

·233. DR. lAXMINARA YAN 
PANDEYA: 

DR. A.K. PATEL: 

. Will the Minister ofAGRICULTUREL be 
fleased to state: 

(a) whelherlhe Government have con-
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ducted any study to assess the actual ben-
efit to the farmers frorn the subsidy given by 
the Government on various agrlcufturalln-
puts; 

(b) 1110, the outcome thereof; and 

(c) the steps taken to ensure maximum 
benefits reaching the farmers? 

THE MINISTER OF AGRICUL TUAE 
(DR BALAMM JAKHAR): Ca) to Cc). No, 
Sir. No studies have been conducted to 
assess the actual benefit to the farmers 
from the subsidy given. There are a number 
of studi. in respect of certain programmes 
which have a subsidy COf1'l)Otl8nl The short-
comings pointed out in these stucflGS are 
circulated to the State Governments etc. 
and efforts ara made to Improve the effi-
ciency of these programmes. 

cashew CullYatlon 

·234. SHRI P.C. THOMAS: 
SHRI K. MURALEEDHARAN: 

Will the Minister of AGRICUl TURElbe 
pleased to stale: 

(a) whether the Govemment propose 
to set up a Cashew Development Board for 
development of cashew cultivatior:; 

(b) if so. the details thereof; 

(c) the steps t<:!l~en to provid;) remu-
noraUvo price IJ C<:Jshew !.:rowers; 
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(d) whether the Govemment also pr0-
pose to set up a cashew mango processing 
unll with the assistance of NABARD; and 

(e) "so, the delaUs thereof? 

THE MINISTER OF AGRICULTURE 
(DR BALARAM JAKHAR): (a) and (b). The 
proposal to set up a Board for the develop-
ment of cashew cultivation Is at a pre6rni-
nary stage. 

(c) The Go .. ~mment of India imple-
ments the Market Intervention Scheme on 
the specific request of the State Govern-
ments when distress sale by farmers Is 
apprehended. No such I8qU8st has been 
I8C8Ived from any Stale In the case of 
cashew. The Government of KeraJa under 
UItt KeraJa Raw-Cashewnut (procurement 

. and DistrlJutlon) Ad 1981, procures raw 
cashewnut at remunerative prices from 
cashew growers. 

(d) No, Sir. 

(e) Question does not arise. 

(TtanSIaIIotJ) 

Production of P ....... m Producta 

-235. SHRI RAMKRISHNA 
. KUSUARIA: 

SHRI8AL.RAJ PASSI: 

WI the YnIster of PETROLUM AHD 
NAlURAL GAS be pleased to Ifate: 

(a) whether he had any discussions 
wllhthe I8pI8S8f1Ia1Ive of the AsIan Dev81-
opment BaI* In January, 1992; 

(b) " so, the outcome thereof; 

(c) whether any fund 1& being provided 
by the Asian Development Bank for encour~ 
aging production of petroleum products; 
and 

(d) " so, the details thereof? 

MINISTER OF PETROLEUM AND 
NATURAL· GAS (SHRI B. 
SHANKARANAND): (a) to (d). Two loan 
Agreements with the Asian Development 
Bank have been signed in 1 "1- one of US 
$267 mllionfordevelopmentoftheGandhar 
field and the other of US $ 250 mllion for 
promoting accelerated exploration and de-
velopment of domestic hydrocarbon re-
sources. 

In January 1992, generaJ discussions 
W8t'8 held with some ...... ntatlv8s 01 the 
AsIan Dewtlopment Bank. 

OrpnIutlon of &em .... 

·ZJ6.SHRIVILASRAONAGNATHRAO 
GUNOEWAR: Will the Minister of 
WELFARE be pleased to state: 

(a) the details off seninars organised 
diraclly and Indiraclly by his Ministry during 
1991; 

(b) the topics dilCllSSed in those semi-
nar and the outcome thel'8of; and 

(c) the expendltura Incurrad theraon? 

MINISTER OF WELFARE (SHRI 
SlTARAMKESRI): (a) to (c). A Slatement Is 
accached. 


